IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :02-07-2026

Date : 02.07.2026

Case No.
BLAPL- [
15922/202602.07.2026 |20 o [R.SINGH c.o. Order Dtd. 2026-07-01 I
15923/2026 02.07.2026  [CCBAPL” P.C.CHINCHANI C.O Order Dtd. 2026-07-01 BaTL-1 |
Ul 6050/2026 | "~ O € .
ABLAPL- [
15924/2026(02.07.2026 [0 ' o [R.MOHANTY c.o. Order Dtd. 5000-01-01 I
ABLAPL- [
15925/202602.07.2026 [0/ 0o o M.R.SAHOO c.o. Order Dtd. 2026-06-29 I
ABLAPL-
15926/202602.07.2026 [ o ' - |B.DAS c.o. Order Dtd. 2026-06-29 BATIL-2 ;
ABLAPL- [
15927/2026(02.07.2026  [J/0 )0, |G.K.TRIPATHY |C.O. Order Dtd. 2026-06-29 BATL-1 1
ABLAPL- [
15928/202602.07.2026  [Joc oo [P.C.DASH c.o. Order Dtd. 2026-06-29 I
ABLAPL- [
15929/202602.07.2026 (/o o o [A.PATRA c.o. Order Dtd. 2026-06-29 I
ABLAPL- [
15930/202602.07.2026  [c o o [P.C.DASH c.o. Order Dtd. 2026-06-29 I
ABLAPL- [
15931/202602.07.2026 [ o 270 o |G.S.MOHANTY |C.O. Order Dtd. 2026-06-29 1
ABLAPIL-
15932/2026(02.07.2026  [J o oo [R.R.NAYAK c.o. Order Dtd. 2026-06-29 BATL-1 ;
ABLAPIL-
15933/202602.07.2026  [o_C'o ), o AL SAHOO c.o. Order Dtd. 2026-06-29 ;
ABLAPL-
15934/2026(02.07.2026 [ty o o [G.K.TRIPATHY [C.O. Order Dtd. 2026-06-29 ;
ABLAPL-
15935/202602.07.2026 [ o [A.K.MOHANTY  [C.O. Order Dtd. 2026-06-29 BATL-2 ;
WP (C) - COURT NO. o WRIT [
15938/202602.07.2026 |10 0 o0, |G, SAHOO c.o. g Order Dtd. 9999-12-31 ERANCH-1 |




WP (C) - COURT NO. o
15939/2026 02.07.2026 | 1o =) 7 G, SAHOO e Order Dtd. 2026-06-30
WP (C) - COURT NO. o WRIT
15940/2026 02.07.2026 | 1o )7 6. samoo e Order Dtd. 2026-06-30 o cE €
WP (C) - COURT NO. o WRIT
15941/2026(02.07.2026 | )c ()7 |G, SAHOO e Order Dtd. 2026-06-30 o cEoc
WP (C) - COURT NO. o
15942/2026(02.07.2026 | Jei0)7 U P BAG e Order Dtd. 2026-07-01
WRIT
WP (C) - COURT NO. o BRANCH
15944/2026(02.07.2026 |Jo 507 R. C. ROUT - Order Dtd. 2026-06-30 rvreTON
BENCH-1)
CRLMC- COURT NO.
15947/2026(02.07.2026 (S0 0C P saHOO - Order Dtd. 2026-07-01
WP (C) - COURT NO. L
15948/2026(02.07.2026 |2 )7 A.K.BARIK e Order Dtd. 2026-05-22
FAO- COURT NO MISC.
15949/2026 [02.07.2026 P . PUNYATOYA *lorder Dtd. 2026-06-29 APPEAL
708/2026 25
SEC.
CRLA- COURT NO.
15950/2026(02.07.2026 (N o K.R.JENA : Order Dtd. 2026-11-30
CRLMC- COURT NO.
15951/2026(02.07.2026 o0 o D.HAZRA : Order Dtd. 2026-06-25
WP (C) - COURT NO. WRIT
15953/2026(02.07.2026 | o0,0) 0 [R.ROUT o o eH4
CRLMC- COURT NO.
15954/2026(02.07.2026  ((20C7 |7, SWATN o Order Dtd. 2026-06-25
MISC.
15955/2026(02.07.2026 | 20T B.MAHALT COURT NO. | Ger Dtd. 2026-09-02 APPEAL
31/2026 23
SEC.
CMP- COURT NO. WRIT
15956/2026(02.07.2026 | Tyb o R.K.PATTANATK = Order Dtd. 2026-06-29 o NCH3
CRLMP- BYOMAKESH COURT NO.
15957/2026(02.07.2026  [co0tPC o (20T = Order Dtd. 2026-06-29
CcMP- ASHUTOSH COURT NO.
5959/2026(02.07.2026  [coe o |[BSTUEOS oo Order Dtd. 2026-06-25
CRLMP- BYOMAKESH COURT NO.
15960/2026(02.07.2026 (oo Pe o [REOTREES oo Order Dtd. 2026-06-29




CRLMC- COURT NO.
15961/2026(02.07.2026 | 0100 o IM.R.SAHOO 5 oLD Order Dtd. 2026-07-01
CRLMC- COURT NO.
15962/202602.07.2026 |/ o270 o o |J.R.PUROHIT 5 oLD Order Dtd. 2026-07-01
CRLMC- COURT NO.
15963/202602.07.2026 | g7, |S.PADHI : Order Dtd. 2026-07-10
WP (C) - COURT NO. o
15964/2026(02.07.2026  |T 7y oo, A MOHANTY : Order Dtd. 2026-06-29
CRLMC- COURT NO.
15965/2026102.07.2026 |00 u0 o |S. PADHI : Order Dtd. 2026-07-10
CRLMC- COURT NO.
15967/202602.07.2026 | oo o |S.PADHI : Order Dtd. 2026-07-10
CRLA- COURT NO.
15968/202602.07.2026 S0 o C.SAHU : Order Dtd. 2026-09-21
CRLA- COURT NO. CRIMINAL
15969/202602.07.2026 | [ oo |S.BEHERA 5 oL Order Dtd. 2026-08-12 ADDEAL
CRLMC- COURT NO.
15970/202602.07.2026 |00 "0 o IMANGU NANDY 5 oL Order Dtd. 2026-07-01
CRLMC- COURT NO.
15972/202602.07.2026 |70 200 IMANGU NANDY 5 oLD Order Dtd. 2026-07-01
CRLMC~- COURT NO.
15973/202602.07.2026 | g 07, MANGU NANDY 5 oLD Order Dtd. 2026-07-01
COURT NO. WRIT
15980/202602.07.2026  |[WA-99/2026 |A.K.JATT 5 oLn Order Dtd. 2026-06-30 ADDEAL
WP (C) - COURT NO. o WRIT
15982/2026(02.07.2026  |Jcoc oo, |U.K. PANDA o Order Dtd. 2026-07-15 BRANCH-T
CHIEF
WP (C) - , ol WRIT
15984/2026(02.07.2026 |1 57" o [B.K.DAS JUSTICE'S Order Dtd. 2025-09-20 BRANCH-3
COURT
CHIEF
WP (C) - PRATAP , o
15992/2026102.07.2026 1007000 e lercin it noTa JUSTICE'S Order Dtd. 2026-07-01
COURT
BLAPL— CHIEF
15993/202602.07.2026 J . PRADHAN JUSTICE'S Order Dtd. 2026-07-01
1949/2026
COURT
BLAPL— CHIEF
15994/202602.07.2026 S.P.SAMANTA JUSTICE'S Order Dtd. 2026-07-01 BATL-2
1973/2026
COURT
BLAPL— CHIEF
15995/2026102.07.2026 |7 020' T o |P.K.MOHANTY JUSTICE'S Order Dtd. 2026-07-01 BATL-1

COURT

I




CHIEF

15096/2026 (02.07.2026 ?g§535026 .K.MOHANTY JUSTICE'S Order Dtd. 2026-07-01
COURT
BLAPL- CHIEE
15997/2026(02.07.2026 |72 k.. PANDA JUSTICE'S |Order Dtd. 2026-07-01
COURT
BLAPL- CHIEE
15998/202602.07.2026 |0t IBLK. PARDHT JUSTICE'S [order Dtd. 2026-07-01 BAIL-2
COURT
BLAPL- CHIEE
15999/2026 02.07.2026 | /7> |P.K.DASH JUSTICE'S |Order Dtd. 2026-07-01 BATL-2
COURT
BLAPL- CHIEE
16000/2026(02.07.2026 |57 Is.R.SINGH JUSTICE'S |Order Dtd. 2026-07-01
COURT
BLAPL- CHIEE
16001/2026(02.07.2026 [, 50" o |n.B.NANDA JUSTICE'S |Order Dtd. 2026-06-30 BATL-1
COURT
BLAPL- CHIEE
16002/2026(02.07.2026 |07 |S.R.SAHOO JUSTICE'S |Order Dtd. 2026-07-01
COURT
BLAPL- CHIEE
16003/2026(02.07.2026 02007 - IS.R.SAHOO JUSTICE'S |Order Dtd. 2026-07-01
COURT
BLAPL- CHIEE
16004/2026(02.07.2026 | 0"t IS, PANTGRAHT JUSTICE'S |Order Dtd. 2026-07-01
COURT
BLAPL- CHIEE
16005/202602.07.2026 |70 o |s.DASH JUSTICE'S [order Dtd. 2026-07-01 BATL-1
COURT
BLAPL- CHIEE
16006/202602.07.2026 | oo o o R.SETHI JUSTICE'S [order Dtd. 2026-07-01 BATL-2
COURT
BLAPL- CHIEE
16007/202602.07.2026 |50 o M.R.SAHOO JUSTICE'S |Order Dtd. 2026-07-01
COURT
CRLA- COURT NO. CRIMINAL
16008/202602.07.2026 |10 [B.DAS : Order Dtd. 9999-12-31 e
CRLA- COURT NO. CRIMINAL
16009/2026(02.07.2026 |00 .K.BUDHIA : Order Dtd. 9999-12-31 S emar
CRLA- COURT NO. CRIMINAL
16010/2026(02.07.2026 | 200 o . JAYSINGH : Order Dtd. 9999-12-31 S emar
WP (C) - COURT NO. e WRIT
16011/202602.07.2026 | ) o ll”  1u.P.BAG : Order Dtd. 2026-07-01 o cHog
16012/2026 (02.07.2026 ?gé§;;2026 .C.PANDA ggURT NO- |order Dtd. 2026-08-29




WP (C) -

COURT

NO.

WRIT

16013/2026(02.07.2026 |50 /)7 a.K.ROUT = Order Dtd. 2026-01-30 ]
16015/2026(02.07.2026 ?g;gé;2026 . JOYASINGH 5o % MO lorder ptd. 2026-07-01
16016/2026(02.07.2026 ?gégé;2026 . DASH SoUKT MO lorder ptd. 2026-06-30 e s
16018/2026 (02.07.2026 ?gég;;2026 . DASH SoURE MO lorder pd. 2026-06-30 N NCH_
16019/2026 (02.07.2026 ?gégi;2026 DASH 5o % MO lorder ptd. 2026-06-30 e NCH-8
16021/2026(02.07.2026 ?gégg;2026 DASH SoURE MO lorder ptd. 2026-06-30 N NCH_
WRIT
16022/2026(02.07.2026 ?5288;2026 .MALLICK SoUKT MO lorder ptd. 2026-07-01 ?E?SigION_
BENCH-1)
16023/2026(02.07.2026 ?E§Si;2026 DASH SoUKE MO lorder ptd. 2026-06-30
16024/2026(02.07.2026 ?5482;2026 .MALLICK SoURT MO lorder prd. 2026-07-01
16026/2026 (02.07.2026 ?gésg;2026 DASH 5o X MO lorder ptd. 2026-06-30 e NCH- 6
16027/2026(02.07.2026 ?g§32;2026 DASH SOURT MO lorder prd. 2026-06-30
16028/2026 (02.07.2026 ?§£§;;2026 .PRUSTY SOURE MO lorder pd. 2026-06-30
16030/2026(02.07.2026 ?E§S;;2026 DASH 5o X MO lorder ptd. 2026-06-30 e NCH- 6
16031/2026(02.07.2026 ?gigé;2026 . PRUSTY SOURT MO lorder pd. 2026-06-30 N NCH- 6
16032/2026 02.07.2026 ?gégé;2026 DASH SOURE MO lorder pd. 2026-06-30 N NCHA1
16033/2026 (02.07.2026 Ygigg;2026 . PRUSTY SoURE MO lorder prd. 2026-06-30




WRIT

16035/2026(02.07.2026 3¢ (=) . DasH SO0t MO lorder ptd. 9999-12-31 ?i?gigION‘
BENCH-1)
16036/2026(02.07.2026 o206 P K.MOKANTY SO0t MO lorder ptd. 2026-07-01
16037/2026(02.07.2026 |10 (207 s prUSTY SOONT MO lorder ptd. 2026-06-30
16038/2026 (02.07.2026 ?Sii%;2026 M. BEHERA SOONT MO lorder ptd. 2026-06-30 e CH 2
16039/2026 [02.07.2026 ?g£§;;2026 S.PRUSTY SOONT MO lorder ptd. 2026-06-30
16040/2026 (02.07.2026 Z§g§5026 A.K.MISHRA OURT MO lorder prd. 2026-09-10
16041/2026(02.07.2026 ?5522;2026 H. K. PATRA SOV MO lorder ptd. 2026-06-30 N NCH_
16042/2026 (02.07.2026 ?5{22;2026 S.PRUSTY SOURT MO lorder prd. 2026-06-30 N NCH-4
16043/2026(02.07.2026 |1 (207 ls.c.pasH G OURT MO lorder ptd. 2026-06-29
16044/2026(02.07.2026 ?gég;;2026 R. DAS SOV MO lorder ptd. 2026-06-30
16045/202602.07.2026 ?gég;;2026 S.PRUSTY SOURT MO lorder pd. 2026-07-01 o NCH 6
16046/2026 (02.07.2026 ?5823;2026 A.PATTANAIK GOURT MO lorder prd. 2026-06-30 o NCH_g
16047/2026 (02.07.2026 ?5286;2026 R. DAS SOURT MO lorder prd. 2026-07-14
16048/2026(02.07.2026 3¢ ()7 ISPIIRS RUMAR 5o X MO lorder ptd. 2026-06-30
16049/2026(02.07.2026 |12 1207 s prUSTY SoURE MO lorder prd. 2026-07-01 N ANCH 3
16050/2026 [02.07.2026 ?giié;2026 MRS SOURT MO lorder pd. 2026-06-30
16051/2026(02.07.2026 ?5522;2026 R. DAS 590X MO lorder ptd. 2026-07-14




WP (C) -

SANJAY KUMAR

COURT

NO.

WRIT

16052/2026(02.07.2026 30107 SRS = Order Dtd. 2026-06-30 s
16053/202602.07.2026 ?gégé;2026 S.PRUSTY ggURT NO- lorder Dtd. 2026-07-01

WRIT
16054/202602.07.2026 ?gég;;2026 R. DAS ggURT NO- lorder Dtd. 2026-07-14 ?§?$§210N,

BENCH-3)
16055/2026(02.07.2026 |30 ()7 SEEURY KUMAR 5o X MO lorder ptd. 2026-06-30 N NCH-8
16056/2026 (02.07.2026 ?2152;2026 S.PRUSTY 5o % MO lorder ptd. 2026-07-01 N NCH4
16057/2026 [02.07.2026 ?Eé§;;2026 R. DAS SoURT MO lorder prd. 2026-07-14 N ANCH- 7
16058/2026 (02.07.2026 ?gé§;;2026 el 5o X MO lorder ptd. 2026-07-01 o NCH 3
16059/2026[02.07.2026 ?gégg;2026 S.PRUSTY ggURT NO-lorder ptd. 2026-07-01
16060/2026(02.07.2026 ?gég;;2026 R. DAS ggURT NO-lorder ptd. 2026-07-14
16061/2026(02.07.2026 S§§¥§526 B MRS 5o X MO lorder ptd. 2026-07-01
16062/2026(02.07.2026 ?ié§;;2026 P. PANDA ggURT NO-lorder ptd. 2026-07-01
16063/2026(02.07.2026 ?gé§$;2026 R. DAS SOURT MO lorder pd. 2026-07-14 o NCH 6
16064/2026(02.07.2026 ?giié;2026 A.K.NAYAK SSURT NO-lorder ptd. 2026-06-30
16065/202602.07.2026 S§i¥§526 ggg?iﬁA KUMAR ggURT NO-lorder ptd. 2026-07-01
16066/2026(02.07.2026 ?5581;2026 R. DAS ggURT NO-lorder Dtd. 2026-07-14
16067/2026(02.07.2026 Yiéi%;zoz6 U.P.BAG SgURT NO-lorder ptd. 2026-07-01




16069/2026(02.07.2026 (50 (9)° IR, sETHI SoURT MO lorder prd. 2026-08-11 N ANCH- 7
16070/2026(02.07.2026 |y D)7 N, MALLICK 5o % MO lorder ptd. 2026-07-01 N NCH 3
16071/2026(02.07.2026 §§§§35026 N.K.SATAPATHY ggURT NO-lorder ptd. 2026-07-01
16072/202602.07.2026 S¥E;2026 N.K.SATAPATHY SSURT NO-lorder Dtd. 2026-06-29
16073/202602.07.2026 S¥§;2026 T.K.NAYAK SgURT NO- lorder Dtd. 2026-06-29
16074/2026(02.07.2026 22233;026 P.K.LENKA ggURT NO-lorder ptd. 2026-07-01
16076/202602.07.2026 §§§;2026 N.K.SATAPATHY gogig NO-lorder ptd. 9999-12-31
16077/202602.07.2026 22223;026 S.P.SAHOO Sogig NO- lorder Dtd. 2026-07-01
16078/2026(02.07.2026 222;2026 P.K.JENA gogig NO-lorder ptd. 2026-06-29

16079/2026 (02.07.2026 f§é§>5015 S.TRIPATHY TOURT MO lorder prd. 2024-09-26 N NCH-2
16080/2026[02.07.2026 222;2026 P.K.JENA fOURT NO-lorder ptd. 2026-06-29
16081/2026(02.07.2026 5?2;2026 P.K.JENA gOURT NO-lorder Dtd. 2026-06-29

16082/2026 (02.07.2026 ?5532;2020 L.D.PANDA SoURT MO lorder ptd. 9999-12-31 N NCH_ S
16083/2026(02.07.2026 §§§;2026 P.K.JENA SSURT NO-lorder Dtd. 2026-06-29
16084/2026(02.07.2026 §§2;2026 P.K.JENA SSURT NO-lorder Dtd. 2026-06-29

WRIT

16085/2026(02.07.2026 §§§§>5026 M.R.ROUTRAY EOURT NO-lorder ptd. 2026-04-10 ?E?SESION_

BENCH-1)




FAO-

COURT

NO.

16086/2026(02.07.2026 |50 |P.K.JENA : Order Dtd. 2026-06-29
FAO- COURT NO.
16087/2026(02.07.2026 357 |P.K.JENA : Order Dtd. 2026-06-29
WP (C) - COURT NO. o WRIT
16088/202602.07.2026 |12 )7 B.DAs : Order Dtd. 2026-07-31 o
FAO- COURT NO.
16089/2026(02.07.2026 3597 |P.K.JENA : Order Dtd. 2026-06-29
FAO- COURT NO.
16090/2026(02.07.2026 3507 |P.K.JENA : Order Dtd. 2026-06-29
FAO- COURT NO.
16091/2026(02.07.2026 3007 P.K.JENA : Order Dtd. 2026-06-29
FAO- COURT NO.
16092/2026(02.07.2026 |70 P.K.JENA : Order Dtd. 2026-06-29
FAO- COURT NO.
16094/2026(02.07.2026  |2207 - P.K.JENA : Order Dtd. 2026-06-29
FAO- COURT NO.
16096/2026(02.07.2026 |32 |P.K.JENA : Order Dtd. 2026-06-29
MISC.
16097/2026(02.07.2026 |TRO” P.K.JENA COURT NO. | Ger Dtd. 2026-06-29 APPEAL
316/2026 1
SEC.
MISC.
16099/2026(02.07.2026 TR0 P.K.JENA COURT NO- |5 Ger Dtd. 2026-06-29 APPEAL
313/2026 1
SEC.
MISC.
16100/2026(02.07.2026 |RO” P.K.JENA COURT NO. | Ger Dtd. 2026-06-29 APPEAL
312/2026 1
SEC.
MISC.
16102/2026(02.07.2026 |TRO” P.K.JENA COURT NO. | Ger Dtd. 2026-06-29 APPEAL
311/2026 1
SEC.
MISC.
16104/2026(02.07.2026 | RO” P.K.JENA COURT NO. | Ger Dtd. 2026-06-29 APPEAL
310/2026 1
SEC.
MISC.
16107/2026(02.07.2026 | RO” P.K.JENA COURT NO. |5 Ger Dtd. 2026-06-29 APPEAL
309/2026 1
SEC.
MISC.
16108/2026(02.07.2026 |TRO” P.K.JENA COURT NO. | Ger Dtd. 2026-06-29 APPEAL
307/2026 1
SEC.
MISC.
16109/2026(02.07.2026 | RO” P.K.JENA COURT NO. |5 Ger Dtd. 2026-06-29 APPEAL
306/2026 1
SEC.
WP (C) - COURT NO. o WRIT
16123/2026(02.07.2026 |1 (O | MOHANTY : Order Dtd. 2026-06-30 o eHo1
WP (C) - COURT NO.
16124/2026(02.07.2026 | )0 97 |1 SAHOO : Order Dtd. 2026-06-30




WP (C) - COURT NO. e
16127/202602.07.2026 19053/2026 K. JENA 1 Order Dtd. 2026-06-30
WP (C) - COURT NO. o WRIT
16128/2026(02.07.2026 19406/2026 . SAHOO 1 Order Dtd. 2026-06-30 BRANCH-5
WP (C) - COURT NO. s WRIT
16130/2026(02.07.2026 19022/2026 SAMAL 1 Order Dtd. 2026-06-30 BRANCH-1
WP (C) - COURT NO. o
16132/2026(02.07.2026 27316/2024 .BARAL 1 Order Dtd. 2026-06-25
WRIT
WP (C) - COURT NO. o BRANCH
16133/2026(02.07.2026 14893/2026 .C. NAYAK 1 Order Dtd. 2026-07-01 (DIVISION
BENCH-1)
WP (C) - COURT NO. e
16134/202602.07.2026 |, ggcc 50, |J. PRADHAN 1 Order Dtd. 2026-06-29
WP (C) - COURT NO. e
16135/2026(02.07.2026 18074/2026 BARAL 1 Order Dtd. 2026-07-01
WP (C) - COURT NO. o WRIT
16137/202602.07.2026 || o0 s0, 0 |S. BARIK 1 Order Dtd. 2026-06-29 BRANCH-7
WP (C) - COURT NO. o WRIT
16140/2026(02.07.2026 |0 20,0, [H K PANDA 1 Order Dtd. 2026-07-01 BRANCH-6
WP (C) - COURT NO. s WRIT
16141/2026(02.07.2026 16681/2026 .R.SAHOO 1 Order Dtd. 2026-06-29 BRANCH-7
WP (C) - COURT NO. o WRIT
16142/202602.07.2026 14921/2026 SWAIN 1 Order Dtd. 2026-06-30 BRANCH-4
WP (C) - COURT NO. e
16143/2026(02.07.2026 16487/2026 . SWAIN 1 Order Dtd. 2026-06-29
WRIT
WP (C) - COURT NO. o BRANCH
16144/2026(02.07.2026 14877/2026 B. RAY 1 Order Dtd. 2026-06-30 (DIVISTON
BENCH-1)
WP (C) - COURT NO. o WRIT
16145/2026(02.07.2026 18435/2026 DASH 1 Order Dtd. 2026-07-01 BRANCH-6
WP (C) - COURT NO. o WRIT
16147/202602.07.2026 16482/2026 . SWAIN 1 Order Dtd. 2026-06-29 BRANCH-5
WP (C) - COURT NO. s WRIT
16148/2026(02.07.2026 19672/2026 R. SINGH 1 Order Dtd. 2026-06-30 BRANCH-7
WP (C) - COURT NO. e WRIT
16150/2026(02.07.2026 18789/2026 DASH 1 Order Dtd. 2026-07-01 BRANCH-8




WRIT

16151/2026(02.07.2026 ?gégé;2026 M.NAYAK SO0t MO lorder ptd. 9999-12-31 ?§?$§SION,
BENCH-1)
16153/2026(02.07.2026 ?5;;;;2026 J . LENKA SO0t MO lorder ptd. 2026-06-30 o NCH 3
16155/2026 (02.07.2026 ?E£Z;;2026 K.C.PANDA 59U MO lorder ptd. 2026-08-05 e
16157/2026(02.07.2026 ?géié;2026 A.K. PANDA 5o X MO lorder ptd. 2026-06-30
16158/2026(02.07.2026 ?2;2;;2026 M R ROUTRAY 5o % MO lorder ptd. 2026-07-01 N NCH_g
16159/2026(02.07.2026 ?gég;;2026 K.C.MAJHI SoURT MO lorder prd. 2026-06-30
16160/2026(02.07.2026 | e (ST . BaG 5o X MO lorder ptd. 2026-07-01 N NCH1
WRIT
16162/2026(02.07.2026 | (7 IR BARTK 5o X MO lorder ptd. 2026-06-30 ?E?SEEION'
BENCH-1)
16163/2026(02.07.2026 | )e ()7 lr. BaG 5o X MO lorder ptd. 2026-07-01
16165/2026(02.07.2026 |1 ()7 s RUSSATN SoURE MO lorder prd. 2026-06-30 o NCH_g
16167/2026(02.07.2026 ?gég;;2026 T ANAYAK SOURT MO lorder prd. 2026-06-30 N NCH 3
16168/2026(02.07.2026 ?5531;2026 M.D.BISWAL 5o X MO lorder ptd. 2026-06-30 N NCH-8
16170/2026 (02.07.2026 ?5832;2026 M.D.BISWAL SoURE MO lorder prd. 2026-06-30
16171/2026 [02.07.2026 ?g§8;;2026 i pmAYAR SOURT MO lorder prd. 2026-06-30 N NCH
16172/2026(02.07.2026  |1¢ (5)7 1B K MOHARANA 590X MO lorder ptd. 2026-07-01 e s
16173/2026(02.07.2026 ?giié;2026 M.D.BISWAL SOURT MO lorder prd. 2026-06-30




WP (C) - P.K. COURT NO. o WRIT
16174/2026(02.07.2026 19298/2026 PATTNAYAK 23 Order Dtd. 2026-06-30 BRANCH-3
WP (C) - COURT NO. e
16175/2026(02.07.2026 19068/2026 M.D.BISWAL 53 Order Dtd. 2026-06-30
WP (C) - P.K. COURT NO. o
16176/2026(02.07.2026 19302/2026 PATTNAYAK 53 Order Dtd. 2026-06-30
WP (C) - COURT NO. o WRIT
16177/202602.07.2026 19064/2026 M.D.BISWAL 53 Order Dtd. 2026-06-30 BRANCH-8
WP (C) - COURT NO. o WRIT
16178/2026(02.07.2026 19431/2026 B K MOHARANA 53 Order Dtd. 2026-07-01 BRANCH-5
WRIT
WP (C) - P.K. COURT NO. o BRANCH
16179/2026(02.07.2026 | 520, 0006 |onminavak 23 Order Dtd. 2026-06-30 (DIVISION
BENCH-2)
WP (C) - COURT NO. o WRIT
16180/2026|02.07.2026 || g 0,0 M.D.BISWAL 23 Order Dtd. 2026-06-30 BRANCH-8
WRIT
WP (C) - COURT NO. o BRANCH
16181/2026|02.07.2026 | ;0 c0/n0 ¢ M.D.BISWAL 23 Order Dtd. 2026-06-30 (DIVISION
BENCH-1)
WP (C) - COURT NO. o WRIT
16182/2026(02.07.2026 |y 0050, [B K MOHARANA 23 Order Dtd. 2026-07-02 BRANCH-1
WP (C) - COURT NO. o WRIT
16184/2026(02.07.2026 19074/2026 D.K. BEHERA o5 Order Dtd. 9999-12-31 BRANCH-3
WRIT
WP (C) - COURT NO. o BRANCH
16185/2026(02.07.2026 19446/2026 B SAMAL o5 Order Dtd. 2026-07-01 (DIVISION
BENCH-3)
WP (C) - COURT NO. o WRIT
16186/2026(02.07.2026 14776/2026 H. K. PATRA o5 Order Dtd. 2026-06-30 BRANCH-5
WP (C) - COURT NO. o WRIT
16188/2026(02.07.2026 19459/2026 D BARIK o5 Order Dtd. 2026-07-01 BRANCH-3
WP (C) - COURT NO. e
16190/2026(02.07.2026 19704/2026 B DAS o5 Order Dtd. 2026-07-01
WP (C) - COURT NO. e
16192/2026(02.07.2026 19700/2026 B DAS o5 Order Dtd. 2026-07-01




WP (C) -

COURT

NO.

16194/2026102.07.2026 |1 0 o0, B DAS 5 Order Dtd. 2026-07-01

WP (C) - COURT NO. o WRIT
16195/202602.07.2026 |1 o 0y o0, |T SWAIN by Order Dtd. 2026-07-01 BRANCH-8

WP (C) - COURT NO. e
16196/202602.07.2026 |5 00,00 |T SWAIN hos Order Dtd. 2026-07-01

WP (C) - COURT NO. o
16197/2026(02.07.2026 |10 0gc o0, |T SWAIN hos Order Dtd. 2026-07-01

WRIT

WP (C) - COURT NO. e BRANCH

16198/2026(02.07.2026 |1, 150, B SAMAL hos Order Dtd. 2026-07-01 (DTVISION
BENCH-2)

WP (C) - COURT NO. e
16199/2026(02.07.2026 |1 oogy 0o, [P K MOHANTY 5 Order Dtd. 2026-07-01

WP (C) - COURT NO. e
16200/202602.07.2026 | 5o0, 50, [P K JENA b Order Dtd. 2026-07-01

WP (C) - COURT NO. e
16201/2026|02.07.2026 | g000 500 [H K MOHANTA hos Order Dtd. 2026-07-01

WP (C) - COURT NO. e WRIT
16202/2026(02.07.2026 |1 0acc 05, B K SWAIN 5 Order Dtd. 2026-07-01 BRANCH-1

WP (C) - COURT NO. o WRIT
16203/2026|02.07.2026 |} 5 ¢ 500, M R ROUTRAY hos Order Dtd. 2026-07-01 BRANCH-8

WP (C) - COURT NO. e WRIT
16204/202602.07.2026 |1, 5,0, 0, |G SUNDARA hos Order Dtd. 2026-07-01 BRANCH-8

WP (C) - COURT NO. o WRIT
16205/2026|02.07.2026 |1 70qq, M R ROUTRAY hos Order Dtd. 2026-07-01 BRANCH-4

CONTC- COURT NO.
16206/2026(02.07.2026 oo, D SAMAL hos Order Dtd. 2026-07-01 CONTEMPT

CONTC- COURT NO.
16207/2026(02.07.2026 |20 oo M R BARIK 1 Order Dtd. 9999-12-31

CONTC- COURT NO.
16208/202602.07.2026 |2 o) o M R BARIK 1 Order Dtd. 9999-12-31

WP (C) - COURT NO. o WRIT
16209/202602.07.2026 |0 20,500 M.R.RAUTRAY 1 Order Dtd. 2026-06-30 BRANCH-2

WP (C) - COURT NO. e WRIT
16210/202602.07.2026 |1 o705, S DAS 1 Order Dtd. 2026-07-01 BRANCH-3




WP (C) - BIJAYA KUMAR COURT NO. e WRIT
16211/2026(02.07.2026 |1, 00000 |opienn 1 Order Dtd. 2026-07-01 BRANCH-T
WRIT
WP (C) - BIJAYA KUMAR COURT NO. e BRANCH
16213/2026(02.07.2026 |1 00 000 opienn 1 Order Dtd. 2026-07-01 (DIVISION
BENCH-1)
WP (C) - RANJIT COURT NO. e
16214/2026102.07.2026 | 15500 0006 buomanty 1 Order Dtd. 2026-07-01
WP (C) - N. K. COURT NO. o WRIT
16215/202602.07.2026 102,50 0006 lsamapaTHY 1 Order Dtd. 2026-06-30 BRANCH-6
WP (C) - COURT NO. o WRIT
16216/202602.07.2026 |,y o0,o A K MOHANTY 1 Order Dtd. 2026-07-01 BRANCH-T
TRP (C) - COURT NO. el
16217/2026(02.07.2026 |, o0 o0, o [P K JENA 5 Order Dtd. 2026-08-10
RPFAM- COURT NO. FIRST
16218/2026|02.07.2026 |0, 0,5 A K MISHRA 20 Order Dtd. 2026-07-27 ADDEAL
RPFAM- COURT NO.
16219/202602.07.2026  |oo," 0, [B SINGH 5 Order Dtd. 2026-07-20
CRLA- COURT NO.
16220/2026(02.07.2026 |00 o [P.K.MOHANTY o Order Dtd. 2026-09-10
CRLA- COURT NO.
16221/202602.07.2026 |7/ 0" 0,5 M.K.MOHANTY c Order Dtd. 9999-12-31
CRLMC- COURT NO.
16222/202602.07.2026 o 00,0 |S.DAS by Order Dtd. 2026-07-15
CRLMC- COURT NO.
16223/202602.07.2026 |00 0 o [P.K.JENA 15 Order Dtd. 2026-06-29
CRLMC- COURT NO.
16224/202602.07.2026 |y, 0o [R.K.BARIK p Order Dtd. 2026-07-16
CRLMC- COURT NO.
16225/202602.07.2026 |50 7 o |J.SAHOO c Order Dtd. 2026-07-22
BLAPL- COURT NO.
16226/202602.07.2026 |70 ) o |A.K.MOHANTY c Order Dtd. 2026-07-01
CRLMC- COURT NO.
16227/2026|02.07.2026 | /g )0, |S.K.DASH ‘ Order Dtd. 2026-07-01
CRLMC- COURT NO.
16228/202602.07.2026 | /oo, o M.R.ROUTRAY e Order Dtd. 2026-06-30
BLAPL- COURT NO.
16229/2026(02.07.2026 |, o0 /00 ALK MOHANTY ‘ Order Dtd. 2026-07-01 BAIL-2
CRLMC- COURT NO.
16230/202602.07.2026 | /o) o N.C.SINHA c Order Dtd. 2026-08-11




16231/2026(02.07.2026 §g§§35026 A.K.MOHANTY ZOURT NO-lorder ptd. 2026-07-01
16232/202602.07.2026 2@2?3;026 P.K.BARIK EOURT NO- lorder Dtd. 2026-07-01 BAIL-1
16233/2026(02.07.2026 ?g§535026 P.R.SINGH ZOURT NO-lorder ptd. 2026-07-01 BATL-2
16234/202602.07.2026 ?22252526 B.SINGH SSURT NO-lorder ptd. 2026-04-21 BAIL-2
16235/202602.07.2026 2?;?5;526 H.K.PATRA gogig NO- lorder Dtd. 2026-07-22
16236/2026(02.07.2026 2?2252826 H.K.PATRA gogig NO-lorder ptd. 2026-07-22
16237/2026 (02.07.2026 §§§§53526 B.DALAT gogig NO-lorder ptd. 2026-06-25
16238/2026 (02.07.2026 2§2252526 T.K.J.SAMANTA §OB§§ NO-lorder ptd. 2026-05-19
16239/2026(02.07.2026 232252626 T.K.J.SAMANTA gogig NO-lorder Dtd. 2026-05-19 BATL-2
16240/2026 (02.07.2026 ?gésg;2026 R. K. DEHURY SO0 MO lorder ptd. 2026-07-01 N NCH- 7
16241/2026(02.07.2026 |70 (217 AL CHARRY SO0RT MO lorder pd. 2026-07-01 N NCHT
16242/2026(02.07.2026 ?gég;;2026 P SO0RT MO lorder prd. 2026-07-01 N ANCH-g
WRIT
16243/2026(02.07.2026 ngg;;zoz6 ﬁé;igi?ii gogig NO-lorder ptd. 2026-07-01 ?E?SESION_
BENCH-2)
6244/2026(02.07.2026 301507 e saroo SO0RT MO lorder ptd. 2026-07-01 N NCH_ S
16245/2026 (02.07.2026 ?558;;2026 P . SAHOO gogig NO-lorder Dtd. 2026-07-01 N NCH-8
16246/2026(02.07.2026 ?3?535026 RK BARIK gogig NO-lorder ptd. 2026-07-01




ABLAPL- COURT NO.
16247/2026(02.07.2026 [0 o |AK MISHRA 3 oLp Order Dtd. 2026-06-30 BAIL-2
ABLAPL- COURT NO.
16248/2026(02.07.2026 [, /o [AK MISHRA 3 OLD Order Dtd. 2026-06-30 BAIL-1
ABLAPL- COURT NO.
16249/202602.07.2026 |00 )\ o M MOHANTY 3 OLD Order Dtd. 2026-06-30
ABLAPL-  |BISWARANJAN COURT NO.
16250/202602.07.2026 |0 oo o [T 3 OLD Order Dtd. 2026-06-30 BAIL-1
ABLAPL- COURT NO.
16251/202602.07.2026 |0 S, o |S CHOUDHURY 3 OLD Order Dtd. 2026-06-30 BAIL-2
ABLAPL- COURT NO.
16252/202602.07.2026 | 0" ) o RK MALLICK 3 oLD Order Dtd. 2026-07-07
ABLAPL- COURT NO.
16253/2026(02.07.2026 o) 500 [BS SWAIN 3 oLD Order Dtd. 2026-06-30
ABLAPL- COURT NO.
16254/2026(02.07.2026 o) 500 [RK MALLICK 3 oLD Order Dtd. 2026-06-30 BAIL-1
WP (C) - COURT NO. e
16255/2026(02.07.2026 o) )0 [P PANDA 3 oLD Order Dtd. 2026-07-01
ABLAPL- COURT NO.
16256/2026(02.07.2026 o )'c 500 [RR NAYAK 3 oLD Order Dtd. 2026-06-30
ABLAPL- COURT NO.
16257/2026(02.07.2026 o o0 [RR NAYAK 3 oD Order Dtd. 2026-06-30
ABLAPL- COURT NO.
16258/2026(02.07.2026 |, 0, o [RR NAYAK 3 oLD Order Dtd. 2026-06-30
ABLAPL- COURT NO.
16259/202602.07.2026 |, 0, o [RR NAYAK 3 oLD Order Dtd. 2026-06-30 BAIL-1
WP (C) - COURT NO. e
16265/2026(02.07.2026 1002 05, [P K.BARIK 3 oLD Order Dtd. 2026-06-30
WP (C) - COURT NO. s
16266/202602.07.2026 |, g0, 0 |P.K.BARIK 3 OLD Order Dtd. 2026-06-30
WP (C) - COURT NO. s WRIT
16267/2026(02.07.2026 |1 5o-0 0 [P.K.BARIK 3 oLD Order Dtd. 2026-06-30 BRANCH-6
T CHIEF
16268/202602.07.2026 S.K.BEHERA JUSTICE'S |Order Dtd. 9999-12-31
17254/2026
COURT
WP (C) - CHIEF
16269/202602.07.2026 S.K.BEHERA JUSTICE'S |Order Dtd. 2026-06-30
17867/2026
COURT
CONTC- CHIEE
16270/202602.07.2026 U.P.BAG JUSTICE'S Order Dtd. 2026-06-29
3237/2026
COURT
CMP- COURT NO.
16271/2026|02.07.2026 o0 nq,c  |P.K.MISHRA > OLD Order Dtd. 9999-12-31




16272/2026(02.07.2026 1o 107 IR, momanTy SO0Rs MO lorder pta. 2026-06-29 N NCH 3
16273/202602.07.2026 gég;2026 P.K.JENA gogig NO- lorder Dtd. 2026-06-29 iéigAL
SEC.

16274/2026(02.07.2026  [(50 - |P.K.JENA SO0RT MO lorder pta. 2026-06-29
16285/2026(02.07.2026 ?5222;2026 T.K.NAYAK SOONT MO lorder ptd. 2026-06-30 e
16295/202602.07.2026 28T335025 S.R.BARIK gogig NO- lorder Dtd. 2026-06-25
16296/2026(02.07.2026 §8T33;025 S.DASH Sogig NO-lorder ptd. 2026-06-25
16300/2026(02.07.2026 ?gég;;2026 R. DAS COURT MO lorder pd. 2026-07-30 N ANCH-4
16303/2026 (02.07.2026 ?gég;;2026 A. R. MISHRA SOV MO lorder prd. 9999-12-31
16306/2026(02.07.2026 ?5252;2026 H. TRIPATHY EOURT NO-lorder ptd. 2026-06-30

16308/2026 [02.07.2026 ?gégi;2026 H. K. PANDA SOORT MO+ lorder prd. 9999-12-31 N NCH_
16312/2026 (02.07.2026 ?gégé;2026 H. K. PANDA SO0 MO lorder pd. 9999-12-31 e NCH- 6
16314/2026(02.07.2026 §§2§52625 P C DASH gSURT NO-lorder Dtd. 2026-06-29
16315/2026(02.07.2026 ?Ség;;2026 H. K. PANDA gogig NO-lorder ptd. 9999-12-31

16317/2026 (02.07.2026 ?§§§2;2026 U. P. BAG SO0 MO lorder ptd. 2026-06-30 N NCHA1
16319/2026(02.07.2026 ?5451;2026 T.K. NAYAK gogig NO-lorder ptd. 2026-06-30
16329/2026(02.07.2026 §§52§67 M.K.SWATN gogig NO- | judgement Dtd. 2026-06-30 ;i;ﬁiﬁAL
16333/2026(02.07.2026 §§§§5004 B.R.MOHANTY Sogig NO- | sudgement Dtd. 2026-06-30 ;i;ﬁiﬁAL




WP (C) - COURT NO. e WRIT
16341/202602.07.2026 | ooco 0, [U.P.BAG 5 oL Order Dtd. 2026-07-01 R ANCH-3
ABLAPL- COURT NO.
16342/2026102.07.2026 [, 0”00 B.B.ROUT 5 oD Order Dtd. 2026-06-30 BATL-1
ABLAPL- COURT NO.
16343/2026102.07.2026 707 LK. SAHOO 5 oD Order Dtd. 2026-06-30 BATL-1
ABLAPL- COURT NO.
16344/202602.07.2026 [, 00 |S.NAYAK 5 oD Order Dtd. 2026-06-30 BATL-2
BLAPL- COURT NO.
16345/2026102.07.2026 |,/ 70 o |H.K.PATRA 5 oL Order Dtd. 2026-06-30
ABLAPL- COURT NO.
16346/2026102.07.2026 [0 00 |H.K.PATRA 3 oLD Order Dtd. 2026-07-28
ABLAPL- COURT NO.
16347/2026102.07.2026 [0 o |S. P SAHOO 3 oLn Order Dtd. 2026-06-30
ABLAPL- COURT NO.
16348/2026102.07.2026 [ 0077 o |S.HUSAIN 3 oLn Order Dtd. 2026-06-30 BATL-1
ABLAPL- COURT NO.
16349/2026102.07.2026 |00 |D.P.PATTNAIK 3 oLn Order Dtd. 2026-06-30
ABLAPL- COURT NO.
16350/202602.07.2026 [, 7000 |P.K.BARIK 3 oLn Order Dtd. 2026-06-30
ABLAPL- COURT NO.
16351/202602.07.2026 000 |D.P.PATTNAIK 3 oLn Order Dtd. 2026-06-30 BATL-2
BLAPL- AMLAN SHAKTI COURT NO.
16352/202602.07.2026 |, 3000 oo [oaor 3 oLn Order Dtd. 2026-06-30
ABLAPL- COURT NO.
16353/2026102.07.2026 o000 |D.P.PATTNAIK 3 oLD Order Dtd. 2026-06-30
ABLAPL- COURT NO.
16354/202602.07.2026 200 [H.K. PATRA 3 oL Order Dtd. 2026-07-28 BATL-1
WP (C) - COURT NO. e WRIT
16355/2026102.07.2026 |30 7" 0o |M.D.BISWAL 3 oLD Order Dtd. 2026-07-01 R ANCH-2
WP (C) - COURT NO. e WRIT
16356/2026102.07.2026 |30 7" 0o o [M.NAYAK 3 oLD Order Dtd. 2026-07-01 R ANCH-2
WP (C) - COURT NO. A WRIT
16357/202602.07.2026 |7, 0o o [K.N.SAHOO 3 oLn Order Dtd. 2026-07-01 R ANCH-4
WP (C) - COURT NO. e WRIT
16358/2026102.07.2026 oo oo, |M.R.BARIK . Order Dtd. 2026-07-01 R ANCH-T
WP (C) - COURT NO. A WRIT
16359/202602.07.2026 | 7oaie” oo M. R. BARIK . Order Dtd. 2026-07-01 BRANCH- 7




16360/2026(02.07.2026 |1 (27 s c.pant c.o. |77 MO lorder pa. 2026-07-01 N ANCH-8
16361/2026(02.07.2026 |10 (007 |3, saHOO c.o. (9P MO lorder pra. 2026-07-08 e NCH- 6
16362/2026(02.07.2026 ?gégg;2026 S. MOHANTY  [C.O. igURT NO-lorder ptd. 2026-07-01
16363/202602.07.2026 ?§é§;;2026 S. C. MEKAP [C.O. SSURT NO-lorder ptd. 2026-07-01
16364/202602.07.2026 g§§¥§526 H.K.PATRA Cc.o. EOURT NO- lorder Dtd. 2026-06-25
16365/2026(02.07.2026 ?géig;zoz6 SATiéATHY c.o. EOURT NO-lorder ptd. 2026-07-01
16366/2026(02.07.2026 §§E;/2026 M.BEHERA c.o. EOURT NO-lorder ptd. 2026-07-02
16367/202602.07.2026 §§2;2026 M.BEHERA c.o. EOURT NO- lorder Dtd. 2026-06-29
16368/2026(02.07.2026 igg;/2026 M.BEHERA c.o. gogig NO-lorder ptd. 9999-12-31
16369/2026(02.07.2026 §T$;2026 M.BEHERA c.o. Sogig NO-lorder ptd. 9999-12-31
16383/2026[02.07.2026 ?§23535019 M.R.SAHOO c.o. gogig NO- lorder Dtd. 2021-11-08 BATL-2
16385/2026(02.07.2026 ?gégi;2026 S.C.DASH c.o. 00t MO order ptd. 2026-06-29 N NCH- 6
16386/2026(02.07.2026 §§§5023 J.R.NAYAK c.o. gogig NO-lorder ptd. 2026-07-17 iiggig
16391/2026 (02.07.2026 ?gég;;2026 S.C.DASH c.o. (00X MO lorder ptd. 2026-06-29 o NCH 3
16427/2026(02.07.2026 52233;025 g;i;gii wagaz €0 ESURT NO-lorder ptd. 2026-08-05

16428/2026 (02.07.2026 igggf;o26 A.K.SAHOO c.o. iSURT NO-lorder Dtd. 2026-06-30
15936/2026[02.07.2026 ?géi;;2o26 EﬁﬁAilggﬂiiA GENERAL Order Dtd. 2026-07-01 gii;CH




(DIVISION

BENCH-2)
o MISC.
15937/2026102.07.2026 PRATIMA NAYAK |[GENERAL Plaint APPEAL
372/2019
SEC.
WP (C) - DR. JITENDRA B B WRIT
15943/202602.07.2026 | T L kA [GENERAL Order Dtd. 2026-07-01 o CH S
o MISC.
15945/2026102.07.2026 PRATIMA NAYAK |[GENERAL Entire Document APPEAL
371/2019
SEC.
WP (C) - DR. JITENDRA
15946/202602.07.2026 | ) T o S ea [GENERAL Order Dtd. 2026-07-01
WP (C) - BIKASH RANJAN B B WRIT
15952/202602.07.2026  |poio) T o 10 B GENERAL Order Dtd. 2026-07-01 e NCHL 6
ABLAPL- DIPTIMAYEE
15958/2026(02.07.2026  [pocyy s, i GENERAL Order Dtd. 2026-06-29
WA- KAMALENDU WRIT
15966/202602.07.2026 |0 o0, e GENERAL Order Dtd. 2026-03-09 S eEAL
WP (C) - AJAYA KUMAR L
15971/2026(02.07.2026 7708/2026 |TRIPATHY GENERAL Petition
WP (C) - , WRIT
15974/2026 02.07.2026 | ) S0 o 1B.B. JEN GENERAL Entire Document e NCHLS
o MISC.
15975/2026102.07.2026 PRATIMA NAYAK |GENERAL Entire Document APPEAL
99/2026
SEC.
WP (C) - VIKRANT KUMAR L
15976/202602.07.2026 |10l o R GENERAL Petition
ABLAPL- DIPTIMAYEE
15977/2026(02.07.2026 (oo ot GENERAL Order Dtd. 2026-06-17
WP (C) - RASHMI RANJAN
15978/2026102.07.2026 18441/2026 ROUT GENERAL |GENERAL Entire Document
SECRETARY
BLAPL- DIPTIMAYEE
15979/2026(02.07.2026 |00 R GENERAL Order Dtd. 2026-06-29
CRLA- CHIRANJEEV
15981/202602.07.2026 | o 0 o Ay [GENERAL Judgement Dtd. 2026-06-25
15083/2026 (02.07.2026  [°PLAPL”  AHADEV SAHU |GENERAL Order Dtd. 2026-06-29
07 5067/2026 :
CRLMC- SOUMYARANJAN
15985/2026102.07.2026 | o GENERAL Order Dtd. 2026-06-30
WRIT
WP (C) - SOUMYARANJAN B B BRANCH
15986/2026102.07.2026 |10 o) 700 2 GENERAL Order Dtd. 2026-06-29 DrvisTon |

BENCH-3)




WP (C) - SWAPNAJYOTT o
15987/2026(02.07.2026 | )oio)” o SERS GENERAL Order Dtd. 2026-07-01
0JC- SOUBHAGYA , ,
15988/2026(02.07.2026 | T5o- 8, [GENERAL Entire Brief
CONTC- SOUBHAGYA , ,
15989/2026(02.07.2026 850/2017 KUMAR RATH GENERAL Entire Brief
WP (C) - SWAPNAJYOTI
15990/2026(02.07.2026  |poo” o SERT GENERAL Annexure
WP (C) - MR.JATINDRA B B WRIT
15991/2026(02.07.2026 |0 0 e aa [GENERAL Order Dtd. 2026-06-29 o NCH3
CRLMC- LOPAMUDRA CRIMINAL
16014/2026(02.07.2026 | 0 GENERAL Counter .
CRLMC- LOPAMUDRA CRIMINAL
16017/2026(02.07.2026 | 0 GENERAL Vakalatnama .
ABLAPL- SIPRA SUMAN
16020/2026(02.07.2026  |2oLEEe DT o GENERAL Order Dtd. 2026-07-01 BATL-1
ABLAPL- SIPRA SUMAN
16025/2026(02.07.2026 om0 ey GENERAL Order Dtd. 2026-07-01
ABLAPL- SWAPNAJYOTI
16029/2026102.07.2026 4985/2026 |JENA GENERAL Order Dtd. 2026-07-01 BAIL-2
ABLAPL- SOUMYA RANJAN
16034/202602.07.2026 |20 o SUEER GENERAL Order Dtd. 2026-07-01 BATL-1
CRLA- PRAMOD RANJAN
16075/2026(02.07.2026 |10 EER GENERAL Order Dtd. 2026-07-01
16093/2026(02.07.2026 |"AT JAYADEV BHOI |GENERAL Judgement Dtd. 2023-08-10 |'RiT
. 110/2022 udgeme : APPEAL
RVWPET- MANOJ KUMAR CIVIL
16101/2026(02.07.2026 | ooboon, s GENERAL Order Dtd. 2024-08-29 ETeTon
CRLA- PRAMOD RANJAN
16105/2026(02.07.2026 |0 PRRD GENERAL Order Dtd. 2026-11-16
WP (C) - o WRIT
6110/2026(02.07.2026 |0 ) |JAYADEV BHOT |GENERAL Judgement Dtd. 2026-03-23 ['* o . o
CRLA- PRAMOD RANJAN
16112/2026(02.07.2026 |20 o R GENERAL Order Dtd. 2026-07-01
CRLA- PRAMOD RANJAN
16113/2026(02.07.2026 |47 o | FERERD GENERAL Order Dtd. 2026-07-01
WRIT
WP (C) - X BRANCH
16115/2026(02.07.2026 7793/2026 HIRARAM BHOI |GENERAL Entire Document (DIVISION |

BENCH-3)




CRLA-

PRAMOD RANJAN

16183/2026(02.07.2026 |00 PR GENERAL Order Dtd. 2026-07-01
WP (C) - CHIRANJEEV B B
16187/2026(02.07.2026 | ) e iel” e anay (GENERAL Order Dtd. 2026-07-01
WRIT
WP (C) - CHIRANJEEV B B BRANCH
16189/202602.07.2026 |1 et e anay (GENERAL Order Dtd. 2026-07-01 orvrsTon |
BENCH-1)
CMP— JATINDRA
16191/2026(02.07.2026  [coc o [KUMAR GENERAL Order Dtd. 2026-06-30
MOHAPATRA
ABLAPL- SIPRA SUMAN
16193/2026(02.07.2026 |00t 0T GENERAL Order Dtd. 2026-07-01 BATL-1
WP (C) - SRITAM KUMAR L
16260/20261(02.07.2026 20077/2026 NAYAK GENERAL Petition With Annexures
WP (C) - DR. JITENDRA B B
16261/2026(02.07.2026 |0 L)oo or SE RS (GENERAL Order Dtd. 2026-07-01
BLAPL- UMA SHANKAR
16262/2026(02.07.2026 |2 570 o (D00 S GENERAL Order Dtd. 2026-07-02
ABLAPL- UMA SHANKAR
16263/2026(02.07.2026 |00 0 DI S GENERAL Order Dtd. 2026-07-02
WP (C) - DR. JITENDRA _ _ WRIT
16264/2026(02.07.2026  |n o) o e Nea | [GENERAL Order Dtd. 2026-07-02 o CHT
WRIT
WP (C) - DEBENDRANATH B B BRANCH
16370/202602.07.2026 |0 ot o Rt GENERAL Order Dtd. 2026-06-19 orvision |
BENCH-2)
RVWPET- Order Dtd. 2023-02- CIVIL
16068/2026102.07.2026 1, 54,53 [P K JENA GENERAL 15Petition,Annexure, REVISION
WRIT
WP (C) - o BRANCH
16095/2026(02.07.2026 |52 15" |a paNDa GENERAL Order Dtd. 2026-06-30 orvisTon |
BENCH-3)
16098/2026(02.07.2026 |F2O” S K DAS GENERAL Order Dtd. 2026-05-21
07 448/2026 :
16103/2026[02.07.2026 "B (&)~ U P BAG GENERAL Order Dtd. 2025-12-18
07 35190/2025 :
We (C) - o WRIT
16106/2026(02.07.2026 |35 000° |k PARIDA GENERAL Order Dtd. 2026-06-30 o eno1
WP (C) -
16111/2026 (02.07.2026 L D SAHOO GENERAL Order Dtd. 2026-08-24

15948/2025

1




CRLMC-

16114/2026(02.07.2026  [(DVEC Ak paNDa GENERAL Order Dtd. 2025-06-25
WP (C) - L WRIT
16116/2026(02.07.2026 | )0 )7 |n B MALLICK |GENERAL Order Dtd. 9999-12-31 ERANCH
ABLAPL- SRINIBAS
16117/2026(02.07.2026 (2o EnE SRS GENERAL Order Dtd. 2026-07-01 BATL-1
16118/2026(02.07.2026 |NE(C)- J P KAR GENERAL Order Dtd. 2026-09-01
-Vl 31187/2024 )
WP (C) - o WRIT
16119/2026(02.07.2026 |17 0)°  |p. R. SWAIN |GENERAL Order Dtd. 2026-07-01 R
WP (C) - o WRIT
16120/2026(02.07.2026 | jc 207 A K PANDA GENERAL Order Dtd. 2026-07-01 RANCH-
16121/2026(02.07.2026 |NE(C)- A K PANDA GENERAL Order Dtd. 2026-07-01
07 19310/2026 :
16122/202602.07.2026 "2 (C) - A K PANDA GENERAL Order Dtd. 2026-07-01
e 19105/2026 )
WP (C) - o WRIT
16125/2026(02.07.2026 | )0 ™7 Ia x PANDA GENERAL Order Dtd. 2026-07-01 RANCH 4
WP (C) - o WRIT
16126/2026(02.07.2026 | )0 4007 A K PANDA GENERAL Order Dtd. 2026-07-01 ERANCH -4
WP (C) - o WRIT
16129/2026(02.07.2026 | )c )7 A K PANDA GENERAL Order Dtd. 2026-07-01 RANCH 4
16131/202602.07.2026 "2 (C)- A K PANDA GENERAL Order Dtd. 2026-07-01
e 18961/2026 )
WRIT
WP (C) - o BRANCH
16136/2026(02.07.2026 | )c )7 A K PANDA GENERAL Order Dtd. 2026-07-01 (DTvisTON |
BENCH-1)
16138/202602.07.2026 "2 (C)~ A K PANDA GENERAL Order Dtd. 2026-07-01
07 19343/2026 :
WRIT
We (C) - o BRANCH
16139/2026(02.07.2026 |1 07 IN.K.ROUT GENERAL Order Dtd. 2026-06-30 DTviSTON |
BENCH-1)
We (C) - o WRIT
16146/2026(02.07.2026 | Jo i) A K PANDA GENERAL Order Dtd. 2026-07-01 RANCH 4




WP (C) - o WRIT
16149/2026(02.07.2026 | 7e(7)7  la x paNDa GENERAL Order Dtd. 2026-07-01 g
16152/202602.07.2026 |"ELC)- A K PANDA GENERAL Order Dtd. 2026-07-01

19206/2026
16154/202602.07.2026 |NE(C)- A K PANDA GENERAL Order Dtd. 2026-07-01

07 19334/2026 :

WP (C) - o WRIT
16156/2026(02.07.2026 1ol |a K PANDA GENERAL Order Dtd. 2026-07-01 o cHog
16161/2026(02.07.2026 |E2O” A K PANDA GENERAL Order Dtd. 2026-07-01

07 449/2026 :

o MISC.
16164/2026102.07.2026 A K PANDA GENERAL Order Dtd. 2019-10-15 APPEAL

645/2019

SEC.

o MISC.
16166/2026(02.07.2026 A K PANDA GENERAL Order Dtd. 2019-10-15 APPEAL

784/2018

SEC.

o MISC.
16169/2026 (02.07.2026 A K PANDA GENERAL Order Dtd. 2019-10-15 APPEAL

461/2016

SEC.

WP (C) - o WRIT
16275/2026102.07.2026 14982/2024 R K MAHABHOI |GENERAL Order Dtd. 2026-04-23 BRANCH-5
16276/2026(02.07.2026 | CONTC- K DANG GENERAL Order Dtd. 2026-07-01

07 1716/2026 :
16277/202602.07.2026 "2 (C) - J LENKA GENERAL §§§§§15§§5 igii;oié Entire ["oiT
N 9526/2018 ’ ure, BRANCH-5
Order,

WP (C) - MANOJ KUMAR B B WRIT
16278/2026(02.07.2026  |7c )7 PR GENERAL Order Dtd. 2026-07-01 o NCHD

RVWPET- CIVIL
16279/2026(02.07.2026 |3 000 © IS BISWAL GENERAL Order Dtd. 2024-08-29 e Teton

WP (C) - o WRIT
16260/2026(02.07.2026  |o /o) |H SUNDARA GENERAL Order Dtd. 2026-04-10 o NCH3

ABLAPL- MANOJ KUMAR
16261/2026 (02.07.2026 (20020 PR GENERAL Order Dtd. 2026-07-01

BLAPL- MANOJ KUMAR
16282/2026 (02.07.2026 |7 A0 PR GENERAL Order Dtd. 2026-07-01 BATL-2

WP (C) - Order Dtd. 2019-04-
16263/2026(02.07.2026 |y 7)o o |S K BEHERA  |GENERAL Doperision anmexire,




FA-

16284/2026(02.07.2026  |T50 o o M K RANA GENERAL Order Dtd. 9999-12-31
WP (C) - o WRIT
16286/2026(02.07.2026 | ) o117 lB K SENDHA  |GENERAL Order Dtd. 2025-12-08 o NCHo 6
16287/2026(02.07.2026 | chEMe- P K NAYAK GENERAL Order Dtd. 2026-07-01
07 1732/2026 :
16288/2026(02.07.2026 | chEpMeT P K JENA GENERAL Order Dtd. 2026-06-29
07 1719/2026 :
WP (C) - o WRIT
16289/2026(02.07.2026 | ) )7 D BISWAL GENERAL Order Dtd. 2026-06-29 o NCH3
ABLAPL- HIMANSHU
16290/2026(02.07.2026 |50 e o |[GENERAL Order Dtd. 2026-07-01 BATL-1
16291/202602.07.2026 |NE(C)- D BISWAL GENERAL Order Dtd. 2026-06-29
207 18948/2026 :
ABLAPL- HIMANSHU
16292/2026(02.07.2026 oo et L o, |[GENERAL Order Dtd. 2026-07-01 BATL-2
WP (C) - o WRIT
16293/2026(02.07.2026 |1 ()7 N K ROUT GENERAL Order Dtd. 2026-07-01 e
16294/2026(02.07.2026 | chEMe- J. D. MUDULI |GENERAL Order Dtd. 2026-07-01
07 1969/2026 [9° D- :
WP (C) - o WRIT
16297/2026(02.07.2026 |1, o-)7  IDTLLIP RAY  |GENERAL Order Dtd. 2026-05-15 A,
16298/2026 (02.07.2026  [PBLAPL™ g ¢ Rout GENERAL Order Dtd. 2026-06-29 BATL-1
Ol 7146/2026 raer .
WP (C) - e WRIT
16299/2026(02.07.2026 |1 )7 b Ry GENERAL Order Dtd. 2026-05-15 o eE_ €
ABLAPL-
16301/2026(02.07.2026 20,07 A TRIPATHY  |GENERAL Order Dtd. 2026-06-29
16302/2026(02.07.2026 |NE(C)- D RAY GENERAL Order Dtd. 2026-05-15
R 15077/2026 ’
16304/202602.07.2026  |CONTC- M PANDA GENERAL Order Dtd. 2026-06-29
07 2289/2026 :
We (C) - e WRIT
16305/2026(02.07.2026 |1, 0C)7 D RAY GENERAL Order Dtd. 2026-05-15 o NCH3
WP (C) - e WRIT
16307/2026(02.07.2026 |1, (07 D RAY GENERAL Order Dtd. 2026-05-15 o cHog




BLAPL-

16309/2026102.07.2026 5049/2026 A TRIPATHY GENERAL Order Dtd. 2026-06-29 BAIL-2

WP (C) - o WRIT
16310/2026(02.07.2026 | ;o077 D RAY GENERAL Order Dtd. 2026-04-29 o CHog

WA-
16311/2026(02.07.2026 |90 o0 P K MALLICK |GENERAL Order Dtd. 2026-06-29

WP (C) - e WRIT
16313/2026(02.07.2026 | ) 0L7 D RAY GENERAL Order Dtd. 2026-05-15 o CH4
16316/2026 (02.07.2026  |CREMC- G BARIK GENERAL Order Dtd. 2026-06-29

07 4465/2024 :

16318/2026 (02.07.2026  |CREMC- D SAMAL GENERAL Order Dtd. 2026-06-29
07 1938/2026 :
16320/202602.07.2026 |"E(C)- S GHOSH GENERAL Order Dtd. 2026-07-02
07~ 24988/2024 :

16321/2026 (02.07.2026 | CONTC~ A SUNDARAY  |GENERAL Order Dtd. 2026-07-01
07 4648/2025 :

16322/2026 02.07.2026 | CONTC~ B BARIK GENERAL Order Dtd. 2026-06-30
07 3365/2026 :

WP (C) - o WRIT
16323/2026(02.07.2026 |} N 5)7 o IB BARTK GENERAL Order Dtd. 2026-06-30 e eno1
16324/2026(02.07.2026 |NE(C)- N K ROUT GENERAL Order Dtd. 2026-06-30

e 12466/2026 ’
16325/202602.07.2026 "2 (C) - D NAYAK GENERAL Order Dtd. 2026-06-30

18834/2026

16326/2026 (02.07.2026  [PPLAPL™ i o pATKRAY  |GENERAL Order Dtd. 2026-06-30 BAIL-1
07 5484/2026 :

WP (C) - e WRIT
16327/202602.07.2026 | )/ (007 D RAY GENERAL Order Dtd. 2026-05-15 o eHo1

WP (C) - e WRIT
16328/202602.07.2026 ||, 00 0 ID.RAY GENERAL Order Dtd. 2026-05-15 NG

WRIT
WP (C) - BRANCH
16330/202602.07.2026 || L7 o ID.RAY GENERAL Order Dtd. 2026-05-15 orvisTon |
BENCH-3)
WP (C) -
16331/2026 (02.07.2026 D.RAY GENERAL Order Dtd. 2026-05-15

15037/2026




WP (C) - e WRIT
16332/2026(02.07.2026 |1, (0)7 b RAY GENERAL Order Dtd. 2026-05-15 e,
ABLAPL-
16334/2026(02.07.2026 (o 07>C W S PATKRAY |GENERAL Order Dtd. 2026-06-30
16335/2026 (02.07.2026 | ChEMC- S K PARIDA  |GENERAL Order Dtd. 2026-06-30
07 2036/2026 :
ABLAPL- PARTHA
16336/2026(02.07.2026 [ AL o pag  [GENERAL Order Dtd. 2026-07-01 BATL-2
WRIT
WP (C) - o BRANCH
16337/2026(02.07.2026 |02 O)° . |s K PARIDA  |GENERAL Order Dtd. 2026-06-30 oryraon |
BENCH-3) -
CRLMC- PARTHA
16338/2026(02.07.2026 | Tp N0 ERRS A GENERAL Order Dtd. 2026-05-18
16339/2026 (02.07.2026 ??5252; J C BARAL GENERAL Order Dtd. 2026-06-30
WP (C) - o WRIT
16340/2026(02.07.2026 30 )7 IS R SAHOO GENERAL Order Dtd. 2026-06-24 g
WP (C) - o WRIT
16371/2026(02.07.2026  |j¢ )7 P R SWAIN GENERAL Order Dtd. 2026-06-29 o eHA1
WP (C) - o WRIT
16372/2026(02.07.2026 |10 007 N K ROUT GENERAL Order Dtd. 2026-06-29 o CHT
WP (C) - o WRIT
16373/2026(02.07.2026 |1 107 N K ROUT GENERAL Order Dtd. 2026-06-29 e
16374/2026[02.07.2026 |"E(C) - S SAMAL GENERAL Order Dtd. 2026-06-29
07 19457/2026 :
WP (C) - o WRIT
16375/2026(02.07.2026 1o (007 Is samAL GENERAL Order Dtd. 2026-06-29 s
ABLAPL-
16376/2026(02.07.2026 355070 IS N MSTHRA  |GENERAL Order Dtd. 2026-06-29
WA-
16377/2026(02.07.2026 |00 MD A AHMAD  |GENERAL Order Dtd. 2026-06-29
16378/2026(02.07.2026 |LRO” D BISWAL GENERAL Order Dtd. 2026-06-29
07 646/2026 :
We (C) - o WRIT
16379/2026(02.07.2026 |10 )7 D BISWAL GENERAL Order Dtd. 2026-06-29 o NCHA1

I




WP (C) -

16380/2026(02.07.2026 |1 o) D BISWAL GENERAL Order Dtd. 2026-06-29

WP (C) - o WRIT
16381/2026(02.07.2026 |)c )7 |p BISWAL GENERAL Order Dtd. 2026-06-29 o NCHLS
16382/2026(02.07.2026 |20 D BISWAL GENERAL Order Dtd. 2026-06-29

07 634/2026 :

WP (C) - o WRIT
16384/2026(02.07.2026 |01 |s BISWAL GENERAL Order Dtd. 2026-06-29 o NCHLS
16387/2026 (02.07.2026 | CREMCo A B MALLICK |GENERAL Order Dtd. 2026-06-29

07 2018/2026 :

16388/2026 (02.07.2026  |CREMC- A B MALLICK |GENERAL Order Dtd. 2026-06-29
07 2017/2026 :
16389/202602.07.2026 "2 (C) - A B MALLICK |GENERAL Order Dtd. 2026-06-29
07~ 4515/2026 :

WP (C) - o WRIT
16390/2026(02.07.2026 a0 ) A B MALLICK |GENERAL Order Dtd. 2026-06-29 o cEoa
16392/2026 (02.07.2026  |CREMC- A B MALLICK |GENERAL Order Dtd. 2026-06-29

07 2005/2026 :
16393/2026(02.07.2026 | cheMC- A B MALLICK |GENERAL Order Dtd. 2026-06-29
07 2020/2026 :

CRLMC- CRIMINAL
16394/2026(02.07.2026 |0 PC0 A B MALLICK  |GENERAL Order Dtd. 2026-06-29 e

WP (C) - o WRIT
16395/2026(02.07.2026 | Je (0)7 D BISWAL GENERAL Order Dtd. 2026-06-29 o NCH

MATA- FIRST
16396/2026(02.07.2026 [y 25 P K JENA GENERAL Order Dtd. 2026-04-27 et
16397/202602.07.2026 | CET B DAS GENERAL Order Dtd. 9999-12-31

U7 90/2026 :
16398/2026(02.07.2026 | CRDAT P BEHERA GENERAL Order Dtd. 9999-12-31
U7 510/2026 :

MATA- FIRST
16399/2026(02.07.2026 |25 |P BEHERA GENERAL Order Dtd. 2026-07-01 monr

RSA- SECOND
16400/2026(02.07.2026 |50 D DASH GENERAL Order Dtd. 2026-07-01 e
16401/202602.07.2026 "2 (C) - P BHAGAT GENERAL Order Dtd. 2026-07-01

07 18722/2026 :

RSA- SECOND

16402/2026(02.07.2026 |10 D DASH GENERAL Order Dtd. 2026-07-01 ot




CRLMC-

16403/202602.07.2026 |1 N0 s DasH GENERAL Order Dtd. 2026-07-01
16404/2026(02.07.2026 | coeMe- S DASH GENERAL Order Dtd. 2026-07-01
Ul 1488/2026 € .

CRLMC- CRIMINAL
16405/2026(02.07.2026 | DRG0 P K PANT GENERAL Order Dtd. 2026-07-01 e
16406/2026 02.07.2026  |ChRMC- S DASH GENERAL Order Dtd. 2026-07-01

07 1490/2026 :

ABLAPL-
16407/2026102.07.2026 A B MALLICK GENERAL Order Dtd. 2026-07-01 BAIL-1

7296/2026
16408/2026 (02.07.2026 | ChEMCo A B MALLICK |GENERAL Order Dtd. 2026-07-01

07 1791/2026 :

CMP-
16409/2026(02.07.2026  |c™") T K J SAMANTA GENERAL Order Dtd. 2026-07-01
16410/202602.07.2026  |PBLAPL™ o ¢ pARIDA  |GENERAL Order Dtd. 2026-07-01 BATL-1

07 7339/2026 :

16411/2026 02.07.2026 | CREMC- D SAMAL GENERAL Order Dtd. 2026-07-01
Ul 1306/2026 € :
16412/2026(02.07.2026 |NE(C) - R K SAHU GENERAL Order Dtd. 2026-07-01
07 18800/2026 :
16413/2026(02.07.2026 |NE(C)- N K ROUT GENERAL Order Dtd. 2026-07-01
07 30334/2025 :

WP (C) - o WRIT
16414/2026(02.07.2026 |35 .07 M K PATI GENERAL Order Dtd. 2026-07-01 o NCE-a
16415/202602.07.2026 |NE(C)~ S SAMAL GENERAL Order Dtd. 2015-12-09

07 9241/2014 :

RFA-
16416/2026(02.07.2026 P K PANI GENERAL Order Dtd. 2019-04-29

30/2009

WP (C) - PRASANT KUMAR _ _
16417/2026(02.07.2026  [je 10L7  IPEAS GENERAL Order Dtd. 2026-07-02

WRIT

WP (C) - e BRANCH

6418/2026(02.07.2026 |52 007 B DAS GENERAL Order Dtd. 2023-08-22 orvreron|
BENCH-1)

FA-

16419/2026102.07.2026 194/1982 A K PANDA GENERAL Order Dtd. 1991-12-12
WRIT

We (C) - o BRANCH

16420/2026(02.07.2026 g7 100 B DAS GENERAL Order Dtd. 2025-12-19 orvisTon |
BENCH-2)
WRIT

WP (C) - BRANCH

16421/2026(02.07.2026 |50 C)7 1B DAS GENERAL Order Dtd. 2023-08-22 orvrsTon|

BENCH-1)




0JC-

16422/2026(02.07.2026 9866/1998 C R NAYAK GENERAL Order Dtd. 2017-09-04
WP (C) - el WRIT
16423/2026(02.07.2026 24177/2022 N K ROUT GENERAL Order Dtd. 2022-09-30 BRANCH-6
SECOND
16424/2026(02.07.2026 SAO0-2/2023 |Y DAS GENERAL Order Dtd. 2024-09-30 APPEAL
SA-
16425/2026(02.07.2026 362/1982 Y DAS GENERAL Order Dtd. 1993-05-11
WP (C) - e WRIT
16426/2026|02.07.2026 |10/ 0 00 [N K ROUT GENERAL Order Dtd. 2026-07-01 BRANCH-6

N I C (Software Team)




